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imports are allowed are given in the Import 
Trade Control Policy (Red Book). As 
mentioned therein, import is allowed normally 
for hospital equipment and appliances, 
fountain pen nibs, razor blade, watch industry 
and other industrial uses except for manufac-
ture of utensil cutlery, kitchen ware, table tops 
and furniture. Registered Exporters' Import 
Policy permits, however, import of stainless 
steel even for manufacture of utensils, cutlery 
etc. against export of stainless steel utensils, 
cutlery, etc. 

 

 

EXTENSION OP PLATFORMS AT MEERUT 
CITY RAILWAY STATION 

♦168. SHRI MAN SINGH VARMA : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether it is a fact that a scheme to 
extend both of the platforms at the Meerut City 
Railway Station and to cover the same by 
sheds has been sanctioned ; 

(b) whether it is a fact that the necessary 
material for the said construction work was 
also supplied but due to some unknown 
reasons the said material was sent some other 
station and no construction work was 
undertaken at the Meerut City Station ; and 

(c) if so, what are the reasons therefor ?] 

THE MINISTER OF RAILWAYS (SHRI K. 
HANUMANTHAIYA) :   (a) Yes, Sir. 

(b) and (c). It is not a fact that no 
construction work was undertaken in regard to 
these works.   In fact, extension  of both the 

†[  ] English translation. 
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platforms has alrerdy been completed and 
extension of existing shelters on the platforms 
is also in progress. However, steel work for 
200 ft. extension of the platform shelter out of 
a total requiremei t of 800 ft., was diverted to 
certain other stations on grounds of urgency. 
Most of this steelwoi I has since been 
recouped and the work is exp cted to be 
completed by the end of 1971. 

THEFTS IN IUNNING TRAINS 

♦169. SHRI K. SUNDARAMs Will the 
Minister of RAILW VY3 be pleased to state : 

(a) whether it is | fact that the number of 
thefts in running ti tins, thefts of overhead 
wiring, stoppage < I' trains by alarm chain 
pulling and the nun ber of occasions on which 
the Railway Protect on Force had to open fire 
showed alarming int rease in 1970-71 as com-
pared to 1969-70 ; 

(b) if so, the   cc nparative   details   thereof 

showing the number of persons died, if any, as 
result of RPF firing ; 

(c) the loss suffered by Government as a 
result thereof; and 

(d) the steps taken by Government to mini-
mise such incidents ? 

THE MINISTER OF RAILWAYS (SHRI 
K. HANUMANTHAIYA) : (a) Yes, there has 
been some increase. 

(b) to (d) A statement is laid on the Table 
of the Sabha. 

STATEMENT 

A comparative statement indicating the 
number of cases pertaining to running train 
thefts, thefts of overhead wiring, stoppage of 
trains by alarm chain pulling and firings 
resorted to by the Railway Protection Force 
during the year 1970-71, as compared to 1969-
70 is given below : 

  

 
I. The following preventive steps are being 
taken to minimise the incidence of thefts in 
running trains : 

(1) Proper rive.ting, E. P. locking (E. P. 
Ellis Patent) and pi locking of wagons carry-
ing valuables is insisted upon to prevent 
criminal interferes :. 

 
(2) Escorting of goods trains carrying 

valuable consignments/foodgrains in open 
wagons is done by R.P.F. personnel, specially 
in Vulnerable sections. Patrolling by armed 
R.P.F. personnel as well as dog squads in 
affected places is also undertaken. 

(3) Intelligence staff  of the R. P .F.  are 

 


